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(') Report 0{ the Chief Inspector 
of Mines on the fatal accident 
in Kendwadih Colliery. Dhan-
bad. on the 22nd .April, 11165. 
[PlGced in Libl1lTll. ..... No. 

~  

·NOTU'lCATION TO DELHI MOTOR VERI-
CLES RULES, 1940 

The Deput,. Minister In the MJaIatrJ' 
Gf InfDl'lllaUon and Bradoutin&' (SIIrI 
C. R. Pa«abbl RamaIl): Sir. on behalf 
of Shri Raj Bahadur. I beg to re-l8¥ 
on the Table a copy of Notiftc:ation 
No. F. 12(95)/82-PR(T) published in 
Delhi Gazette dated the 28th January. 
1965. making a certain amendment to 
the Delhi Motor Vehicles Rul .... 1940. 
under sub-section (3) of section 133 
of the Molor Vehicles Act. 1939. 
[Placed in Librarll. see No. LT-42801 
65]. 

ALL INDlA. SERVICES (DEATII-Cum-RE-
TIREMENT BENEFlTS) TIIIIID AMEND-

MENT RuLES. ETC. 

fte Deput, MlniIIter In tile MInIs-
tr,. 01 Home Main (SIIrI L. N. 
lIIIsbra): Sir. on ·behalf of Shri Hathi, 
I beg to re-lay on the Table: 

(1) a copy Of the All India 
Services (Death-cum-Retire-
ment Benefits) Third Amend-
ment Rules. 1965, publilhecl 
in Notification No. G.S.R. 572 
dated the 17th April. 1985. 
under sub-section (2) of sec-
tion 3 of the All India Ser-
vices Act. 1951. (PlGced In 
UbraTli •• ee No. LT-42911 
85]. 

(2) to lay on the Table a copy 
of the Bombay Labour Wel-
fare Board 1R"""".tJtution) 
Amendment Order. 11165. pub-
lished in No!ification No. 8.0. 
1893 dated the 19th June, 
1865. under sub-section (5) of 

Section 4 '" the Inter-State 
Corporations Act. 1957. [PIGc-
I'd in UbraTli. lee No. LT-
,",,/85J. 
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see No. LT-44471651. 

ANNUAL REPORT or HtNDuSTAN AERo-
NAUTICS LIM:rn:D, BoIllBAY 

The Mlalster of Defence Production 
In the M1nI&trJ' of Defence (SIIrI A. 
M. Tbomu): Sir, 1 beg to lay on the 
Table a copy '" Annual Report of 
the Hmdustan Aeronautics Limited, 
Bombay, for the periOd 18th August, 
1863 to 31at March, 1984. alone with 
the Audited Accounts and the com-
ments of the Comptroller and Auditor 
General thereon, under 8Ub-oectlon 
(1) of _tion 61IA '" the Companies 
Act. 1956. [Plaleed in UbrllTJI, lee 
No. LT-4448165]. 

NOTIFICATIONS RIXlAIIIIING KII:IIALA. PAN-

CHAYATS (RaTRICTIONS AND CoN'l1lOL 

ON PowI:Ra OF bTRY AND IN8PIIe-
noN) RULlI!. 1963 ETC.. ETC. 

The ParUamental')' Secretal')' te tile 
MInIIter of CODUIlUUU,. Develo..-t 
and CooperaUon (Shrl ShIDde): Sir, 
on behalf of Shri B. S. Murthy. I betI 
to re-Iay on the Table:-

(l) a copy each of the followin, 
NotiOcatlonl under lub-sec-
lion (3) of .ectlon 130 of the 
Kerala Panchaya.. Act, 1980, 
read with "laule (c) (Iv) of 
the Proclamation dated the 
24th M .. rch, 1985. Issued by 
the Vice-President dircharg-
ing the functklns of the Pre-
sident in relation to the State 
of Kerala:-

(i) S.R.O. 2/84 published In 
Kerala Guette elated the 
7th January. 1984, contaln-
in, the Keral. PanchllJl'aU 
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(Restrictions and Control on 
Powers of Entry and Ins-
pection) Rules, 1963. 

(ii) S.R.O. 19/64 published in 
Kerala Gazette dated the 
21st January, 1964, contain-
ing the Kcrala Panchayats 
(Landing Places, Halting 
Places and Cart Stands) 
Rules, 1964. 

(iii) S.R.O. 18164 published in 
Kerala Gazette dated the 
21st January, 1964, contain-
ing the Kerala Panchayats 
(Nomination Of Women by 
the Panchayat) Rules, 1964. 

(iv) S.R.O. 29/64 published In 
Kerala Gazette dated the 
4th February, 1964, contatn-
ing the Kerala Panchayats 
(Decision of Election Dis-
putes) Rules, 1983. 

(v) S.R.O. 140/64 published In 
Keral. Gazette dated the 
5th May, 1964, containing 
the Kerala Panchayals 
(Public and Private Mar-
kets) Rules, 1964. 

(vi) S.R.O. 139/64 published in 
Kerala Gazette dated the 
5th May, 1964, containing 
the Kerala Panchayats 
(Slaughter Houses and 
Meat Stalls) Rules, 1964. 

(vii) S.R.O. 191/04, published In 
Kerala Gazette dat"d the 
16th June, 1964, containing 
the KeraJa Panehayats 
(Authorising of Expendi-
ture) Rule., 1964. 

(viii) S.R.O. 165/64, published in 
Kerala Gazette dated the 
16th June. 1964, containinll 
the Kerala Panch.yats 
(Trial of ofl'ences by Mallis-
Irates) Rules, 1964. 

(ix) S.R.O. 201/64, published in 
Kera1a Gazelle dated the 
23"d June, 1964, contalniftll 
the Kcrala Panchayau 

(Construction and Main ten-
anCe of public and Private 
Latrines and Removal of 
Waste and Rubbish from 
Private Premises) Rules, 
1964. 

(x) S.R.O. 195/64, published in 
Kerala Gazette d·ated the 
23rd June, 1964, containing 
·the Kerala Panchnyal. 
(Contributions from per-
sons hav",g control over 
places of pilgrimage) Rules, 
1964. 

(xi) S.R.O. 326/64 published in 
Kerala Gazette dated the 
20th October 1964 contain-
ing the e ~la Panchayats 
(Disposal of unclaimed dead 
bodies) Rules, 1964. 

(xii) S.R.O. 328/64, published in 
Kerala Gazette dated the 
20th Octobt>r, 1964, contain-
Ing the Kerala Panebayats 
(Spread Of Education) 
Rules, 1964. 

(xiii) S.R.O. 339/64, published in 
Kerala Gazette dated the 
3rd November, 1964, con-
taining the Kerala Paneha-
yats (Duties of Village 
Officers) Rules, 1964. 

(xiv) S.R.O. 19/65, published in 
Kerah Gazette dated the 
19th January, 1985, cOntain-
ing the Kerala Panchayats 
Removal at Encroach-
ments and Inspection and 
Recovery at Penaities for 
Unauthorised Occupation) 
Rules, 1964. 

(xv) S.R.O. 5/84, published in 
Kerala Gazette dated the 
7th January, 1964, making 
certain amendments to the 
Kerala Panchayats (Pro-
ceedings of Pan.hayal 
Meetings and Committees) 
Rules, 1982. 

(xvi) S.R.O. 40/64. published in 
Krrala Gazette dated the 
18th February, 1964. mak-
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ing certain amendments to 
the Kerala Panchayats 
(Devolution and Delega-
lion of President's Func-
tions) Rules, 1962. 

bvii) S.R.O. 46/64, published in 
Kerala Gazette dated the 
25th February, 1964, mak-
ing a certain amendment to 
the Kerala Panchayals (Pro_ 
cedure of Action on Illegal 
Resolutions) Rule.. 1982. 

(xviii) S.R.O. 81./64, published in 
Kerala Gazette da led the 
31st March. 1964. making 
certain amendments to the 
Kerala Panchayats (Elec-
tion of Members) Rules, 
1962. 

(xix) S.R.O. 69/64. published in 
Kerala Gazette dated the 
24th March, 1964, making 
a certain amendment to the 
Kerala Panchayats (Com-
mon Institutions Rules, 1963 

'(XX) S.R.O. 81/64. published in 
Kerala Gazette dated the 
31st March, 1964, making a 
certain amendment to the 
Kerala Panchayats (Cus-
tody of Records and Grant 
of Copies of Proceedings of 
Records) Rules, 1982. 

'(xxi) S.R.O. 95/64, published in 
Kerala Gazette dated the 
7th April. 1964. making 
certain amendmenls to the 
Kerala Panchayato (l4ov-
ing of Resolulions at Pan-
ehayat Meetin,s) Rules, 
1862. 

(xxii) S.R.O. 94/64, published in 
Kerala Gazetle dated the 
7th April, 196t. makinl a 
certain amendment to the 
Kerala Panchayats (Fixi ... 
of Strength and Division of 
Wards) Rule •• 1982. 

1131 ,Ai) LS-S. 

(xxiii) S.R.O. 93/64. published in 
Kerala Gazette dated the 
7th April. 1964, makinll a 
certain amendment to thl! 
Kerala Panchayats (Taxa-
tion and Appea I) R ulel, 
1963. 

(xxiv) S.R.O. 170/64, published in 
Kerala Gazette dated the 
2nd June, 1964. making 
certain amendments to the 
Kerala Panehayats (lnter-
pollalion of President by 
members) Rules, 1962. 

(xxv) S.R.O. 184/64. published in 
Kerala Gazetle dated the 
16th June. 1964. makl ... 
certain amendments to 
the Kerala Paneh\1yalR 
(Disqualiftcation of candi-
dates and members) Rules, 
1963. 

(xxvi) S.R.O. 211/64. published in 
Kerala Gazetlt· dated the 
7th July. 1964. making a 
certain amendment to the 
Kerala Pancha"ats (invita-
tion and disposal of tender 
for Public Work.) Rules. 
1963. 

(xxvii) S.R.O. 204/64, published 
in Kerala Gazette dated the 
30th June. 1964. makinll a 
certain amendment to the 
Kerala' 'Panchayats (Licens-
ing of dogs and pig. and 
disposal of stray dogs and 
pigs) Rules. 1963. 

(xxviii) S.R.O. 261/64. published in 
K .. rala Gazette dated the 
1st September. 1964, mak-
ing a certain amendment to 
the Kerala PanehByat. 
(Licensing of Dangeraul and 
Oftensive Trail... and Fac-
tories) Rule., 1963. 

(xxix) S.R.O. 292/84 publlahed In 
Kerala Gazette dated the 
22nd Seplember. J 984. rnak-
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ing certain amendments to 
the Kerala Pallchayats 
(Powers of Officers autho-
rised to hold Enquiries) 
Rules, .1962. 

(XXX) S.R.t>. 289/64, published in 
Kerala Gazette dated the 
15th September, 1964, mak-
ing a certain amendment to 
the Kerala Panchayats 
(Manner of Execution of 
Public Works) Rules, 1963. 

(xxxii) S.R.O. 310/64 published in 
Keral" Gazette dated the 
6th October, 1964, making 
a certain amendment to the 
Kera1a Panchayats (Audit) 
Rules, 1963. 

(xxxii) S.R.O. 318/64 published in 
Kerala GazeU" dat..d the 
13th October, 1964, making a 
rertain amendment to the 
Kerala Panchayats (Const!-
lution of· Functional Com-
mittees) Rules, 1963. 

(xxxiii r S.R.O. 338/pub1i1<hed in 
Kerala Gazette da ted the 
3rd November, 1964, making 
certain amendments to the 
Kerala Panchayals (Build-
ing Tax) Rules, 1963. 

(xxxiv) S.R.O. 340/64 published in 
Kerala Gazette dated the 
3rd November. 1964. mak-
Inll a certain amendment to 
the Kerala Panchayals 
(Show Tax) Rules, 1963. 

(xxxv) S.R.O. 360/64 published in 
Kerala Gazette dated the 
lst December. 1964, making 
certain amendments to the 
Kerala PanchaYRts CBud-
get) Rules, 1963. 

(xxxvi) S.ft.O. 394/64 published in 
Kerola Ga.eth, doted the 
8th December, 1964, making 
certain amendments to the 
Kerala Panchayats (Taxa-
tion and Appea\) Rules. 
1963. 

(xxxvii) S.R.O. 395/64 published in 
Kera1a Gazette dated the 

8th December, 1964, makin& 
certain amendments to the 
Kerala Panchayats (Licens-
ing of Dangerou, and Offen-
sive Trades and Factories) 
Rules, 1963. 

(xxxviii) S.R.O. 11/05 published in 
Kerala Gazette dated th., 
12th January, 1965, making 
a certain amendment to the 
Kerala Panchayats (Profes-
sion Tax) Rules, 1983. 
[Placed in Library. see No. 
LT-4405/65]. 

(2) a copy 01 Notification' No. 
S.R.O. 33/65 published in 
Kerala Gazette dated the 26th 
January. 1965, containing the· 
Kerala Village Courts Rules, 
1964, under sub·seotion  (3) of 
seetion 112 of the Kerala 
Village Courts Act, 1960, 
read with clause (C) (iv) of 
the Proclamation dated the· 
2"th March, 1965, issued by 
the Vice-President discharll-
ing the functions of the Presi-
dent, in relation to the State 
of Keral.. [ Plared in Lib-
rary, see No. LT-4406/65I. 

RICE-MILLING INDtlsTny (RIIGUI.ATlON 

AND LICENSING) SECOND AMENDMENT 

RUI.F6 

The MlDloter of FOOd all4 AerlclIl-
tIIre (Shrl C. SolwamaDlam): Sir, 
on behalf of Shrl D. R. Chavan. I 
beg to lay on the Table • copy of the· 
Act, 1959. 

Rice-Milling Industry (Regulation 
and Lirensing) Seeond Amendment 
Rules, 1965, published in Notificat.ion 
No. G.S.R. 1143 dated the 7th August, 
1965, under SUb-section (4) of sec-
tion 22 of the Ric'!-Milling Industry 
(Regulation) Act, 1958. 
[Pla..-ed in Librarv, see No. LT-

4449/65). 

NAVY (DtSMPLl!<E AN!> MISCELLASEOtlS 

PR0Vl810NS) REGuLATIONS 

'l'he Depoty Mlalst. 1ft the Mhlis-
try of DeJmce (Dr. D. S. RaJII): Sir, 
I beg to rc-Iay on the Table a cOPY 
of the Navy (Discipline and Mis.,...l-


